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(a) whether it is a fact that the bonus
dispute for the year 1982-83 for MITCO
workers of Bibar is still pending before the
Labour Department of Bihar ;

. (b) if so. the details of the dispute and
the stand taken by the Management ;

(c) the steps taken by  the MITCO for
the early solution ; and ’

(d) whether Government would  advise
arbitration by the Labour  Ministry in this
matter ?

THE MINISTER OF STATE IN THE
MINISTRY OF COMMERCE AND IN
THE DEPARTMENT OF SUPPLY (SHRI
NIHAR RANJAN LASKAR) : (a) and (b)
Yes, Sir. The bonus for 1982-83  had been
paid to the workers by MITCO at the rate
of 9.5% but a section of workers disputed
this and demanded bonus at the rate of 209,
The higher payment asked for was not in
accordance with the provisions of Payment
of Bonus Act. The issue has been taken up
by the superintendent of Labour, Govern-
ment of Bihar, Giridih, where it is still
under consideration.

(c) MITCO is in  constant touch with
the Superintendent of Labour, Government
of Bihar and has also furnished such infor-
mation as required by  them from time to
time to enable them to take quick decision,

(d) Since the  bonus dispute is pending
with the Government of Bihar, it may not
be advisable at this  stage to refer it to
arbitration,

Instalments of D, A, Releascd to Central
Government Employvees from
1980 to 1984

1016. SHRI ASHFAQ HUSAIN : Will
the Minisier of FINANCE be pleased to

statc :
(a) the numiber of instalments of D. A,

fell due to Central Government  Employees
from 1st January, 1980 to 30th June, 1984 ;

(b) the number of instalments telearfed
to the Central Government Employees during
this period ; and
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(c) the consumer price  index as on 1
January, 1980 and also on 30 June, 1984 7'

THE MINISTER OF STATE IN THE
MINISTRY OF FINANCE (SHRI S. M.
KRISHNA) : (a) and (b) During the period

“from 1st January, 1980 to 30th June, 1984

payment of twenty six instalments of
Dearness Allowance to Central Government
consideration

were sanc-

and twenty three instalments

tioned,

(¢) The monthly Consumer Price Index
figures for the month of June. 1984, have
not yet become available, However, the
12-monthly  average of Consumer Price
Index as on Ist January. 1980 was 349.75,

Opening of Raw Material Baoks at
Different Handloom Centres in UP

1017. SHRT ASHFAQ HUSSAIN : Will
the Minister of COMMERCE be pleased
to state whether in view  of hike in prices
of cotton yarn particularly in course count,
Goverament  propose direct the National
Handloom Developmeat Corporation to
open immediately  the raw material banks
at different  Aandloom Centres in U. P,
particularly at Gorakhpur where the problem
is acute ?

THE DEPUTY MINISTER IN THE
MINISTRY OF COMMERCE (SHRIP. A.
SANGMA) : Since the National Handloom
Development  Corporation is a  nacent
organisation and will  take some time to

open yarn depots at differeut pockets of
handloom concentration, Government of
U. P. have  directed the U, P, Handloom

Corporation to open immediately about 25
varn depots in differeat handloom centres
in U. P, including Gorakhpur.

Board of National Handloom Develop-
ment Corporation

1018. SHRI ASHFAQ HUSSAIN : Will
the Minister of COMMERCE be pleased
to state the names of the 'members of the
Board, Managing  Director, Chairman and
the Chief Executive of the  National Hand-
loom Development Corporation ?
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THB DEPUTY MINISTER IN THE
MINISTRY OF COMMERCE (SHRI P, A,
SANGMA) : Following are th:  Directors
on the Board of the National Hindloom
Development Corporation :

I- Shri S, K. Misra, Chairman &
Development Commis-  Director
sioner for Handlooms, (Part time)
Ministry of Commerce,

2. Shri H. P. Bhattacharya.
Managing Director,
National Textile Corpora-
tion New Delhi.

3. ghri S. Krishnamurthy.
Director (Finance) Ministry
of Commerce.

4. Sh. V. G, Putanik, Mg.
Director, All India Federation
of Co-op. Spinning Mills
Federation, Bombay. -

5. Shri C. V. Radhakrishnan,
Indian Cotton Mills )ederation,
Bombay.

6. Shri A, p, Bhatikar,
Central Silk Board,
Bangalore.

7. Shri S. Ramaraj, (Non-
Official) Chinnalapatti.
Madurai Distt,

8. Shri Gopinath Sandhra (Non-
Official) Vidyanagar Education
Society. Hubli (A.P))

9. Shri I. G. Gupta, Director
of Handloom & Textiles,
Assam,

10. Shri Ravi Mathur.
Director of Handloom &
Textiles, U, P. Kanpur,

11, Shri Vinay Jha,
Director of Handloom
Textiles, Madras.
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12. Managing Ditector. — Vacant

The Managing Director who would be
the Chief Executive of the Corporation has
not yet been appointed by the Government.

Study Teams-sent to Foreign Fairs by
Apparels Export Promotion Councll

1019. SHRI ASHFAQ HUSSAIN :
Will the Minister of COMMERCE be
pleased to state :

(a) whether the Apparels Export Pro-
motion Council sends sales or study teems
abroad for foreign fairs participation; and

(b) if so, a list of suc) evcats during
the part three years giving dates, countries,
personnel of the delegition and expenses
incurred separately for each event ?

THE MINISTER OF STATE IN THE
MINISTRY OF COMMERCE AND iN
THE DEPARTMENT OF SUPPLY (SHRI
NIHAR RANJAN LASKAR) :(a) Accor-
ding to information available, the Apparels
Export Promotion Council (AEPC) has not
sponsored sales or study teams for the pur-
pose of participation in overseas trade
fairs/exhibitions, However, A E.P.C. orga-
nises participations of exporters in inter-
national fairs/exhibitions.

(b) Dose not arise,

fgt & dFwrdt Jmat F AW ¥ fag
QAT ¥RTEAN & €T H AW WO

1020. st wmATTmw wfear : @0
fo=wr &) g aara ) war & 5 -
(%) et &Y FFFr0 AT A WA

% fag qQaraT & qrerw ¥ w0 F any
THW & w1 w17 §; W

(%) €9 gy A IA% HArAw grer
w7 gaw wrd fed aq § o 97 (-
ut w1 qET 7 5y A feqfa *

¥qT STEATE &Y AT ?





